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(vi) Nos. 386 Up/385 Down
Wardha-Hyderabad Passenger 
trains have been cancelled— 
between Hyderabad and Bal- 
harshah, Nos. 395 Down/396 
Up Kazijjet-Wardha Passen­
ger Trains are running bet­
ween Ĥ azipet and Sirpur
Town and between Wardha 
and Balharshah.

18.19 hr*.
BUSINESS OF THE HOUSE

The Minister of Parliamentary 
Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I rise to 
announce that Government business in 
this House for the next week will 
consist of:

(1) Consideration of any item of 
business carried over from today's 
Order Paper;

(2) Consideration and passing of the 
following Bills which are expected to 
be introduced early next week:

(1) Supreme Court Judges (Con­
ditions of Service) Bill;

(ii) International Finance Corpo­
ration (Status, immunities and 
Privileges) Bill.

(3) Discussion and voting on the 
Supplementary Demands for Grants 
for 1958-59 in respect of the General 
Budget.

(4) Discussion on the following 
matters will also come up at 3 p.m on 
the dates mentioned: —

(a) Report of the Commission of 
Inquiry into the cases of food 
poisoning in Kerala and 
Madras States on a motion to 
be moved by Shri K. K. 
Warior on 9th September;

(b) Important policy decisions 
taken at the high level confer­
ence held on the 4th July 1958 
at Calcutta regarding rehabi­
litation of displaced persons 
from East Pakistan on a 
motion to be moved toy Shri

Chintamani Panigrahi on 10th 
September.

I may also inform the House that 
discussion on the Planning Commis­
sion’s Memorandum on the Appraisal 
and Prospects of the Second Five Year 
Plan will take place on 17th and 18th 
September 1958.

CORRECTION OF ANSWER TO 
SHORT NOTICE QUESTION NO. 4

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): Sir, 
in reply to a supplementary question 
by Shri Vajpayee on 25th August 1958, 
arising out of Short Notice Question 
No. 4 by Sarvashri S M. Banerjee, 
Tangamani and Vajpayee regarding 
fair price shops in Delhi, I had stated 
as follows:

"The whole question, as I said, 
was considered in the context of 
the formation of the wheat zone.
At first, Delhi was not included in 
the Northern Zone whereas Punjab 
and Himachal Pradesh were inclu­
ded. Later on Delhi was also in­
cluded The prevailing price of 
wheat in Punjab will be about 
Rs 14 to Rs. 16 A little more has 
to be paid for wheat made avail­
able m Delhi”

The correct reply to this Supple­
mentary Question should have &een 
as under: —

“The whole question, as I said, 
was considered m the context of 
the wheat supply position in Delhi 
and m the rest of the Northern 
Wheat Zone comprising the State 
of Punjab and the Union Terri­
tories of Himachal Pradesh and 
Delhi. The prevailing prices of 
wheat in Punjab will be about 
Rs. 15 to Rs. 16.50 per maund. A  
slightly higher price will have to be 
paid for wheat in Delhi.”

Shri S. M. Banerjee (Kanpur): After 
this the prices have gone up to Rs. 19/-.




